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PUBLIC ANNOUNCEMENT
FI NANCIAL EXPRESS [Regulation 12 of Insalvency and Bankruptcy (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
BAFFIN ENGINEERING PROJECTS LIMITED
- 1. | Mame of Corporate Daebtor Baffin Enginesring Projects Limited
@  vwee.atulouto.co.in | 2. | Dabe of Incorporation of Corporate Deblor | 15/06/1995
ATUL AUTO LIMITED B 4 o &, | Authority under which Corporate Debtoris | Registrar of Companies-Ahmedabad
ATUL 0N 154100G)1986PLC016993 fﬂ;)ﬂﬂ incorporated Registered
h:gd.l'.'lf!iu. AH Mational Highway, Mear Bicromase Tower 4, | Corporate ldendity Number/Limitad Liility | L28199G.1995PLC0ZT455
i (el bl G 0k 6 || BIOPAC INDIA CORPORATION LIMITED dariity Numiber of Corpoeata Debior
m Regd Off: - Survey No. 38, Silvassa Khanvel Road, Dapada, Silvassa, 5, | Address of the Registerad Crffice and 320, New Cloth Market, Ahmedabad-
- . - Dadar Nagar Haveli — 396230 Principal Offica (if any) of Corparate Debrbor | 380022
Statement of !.Inaudlte_d Financial Results for the quarter ended June 30, 2019 e T CIN: L51900DN1987PL.C000441 Phone - 0260-269 9488 & Gate of Closurs of soivency Resolion | 1042078 ;
prepared in compliance with the Indian Accounting Standards (Ind-AS) provisions of Requlah on 47 of the SEBI email id : info@biopacindia.com website:- www.biopacindia.com Process
IT in crore) H—I&il![ﬂl ﬂbllur'_r?flﬂl'!i_ EI]U?D]IE‘-'WI_IE-UFE NOTICE 7. | Liguidation commancement date of 19/07/219 (Copy of Order received on
Quarter ended Year ended Quarter ended I.E"-i'.!:.Ifrr:ﬁnéi,dﬂi':'."l[‘;lrr'enl_f'l';'_;w_ E| ?,:lut Ejﬂﬂ Pursuant to Regulation 29 and Regulation 47 of the Securities and Corporate Debior 2407215
P g June 30, 2019 Mar 31, 2019 June 30, 2018 Limited will be held an Saturday, August 10,] | Exchange Board of India (Listing Obligation and Disclosure Requirements) B. | Mame, Address, Email Addnass, LEKHRAI BAJA]
Reviawad Audited Ristlrwnd 2019 ta consider and ul:lur-:l'-":*'-hh*uilwudll_Ed Regulation 2015, Notice is hereby given that a Meeting of the Board of Telephone number 107, Agarwal Prestige Mall, Adjoining fo
: : f;ﬂ,]ﬂfl?g'rﬂl|.2r£uutf':fghﬂglfﬂ" Jﬂﬂ;rj'gl Directors of the Company is scheduled to be held on Friday, 2nd August, MZE Pilampura, Dalhe-110034
Total Income from Dperations (net) a32.97 2,026.65 450.95 W15, 'l |2019, interalia to consider and approve the Unaudited financial results of lekhrajbajaji@redifmail.com or
Met Prafit far the pﬂ”ulj Information in this FE:I:IETd i5 §|5= mla_|a.:||e the Company for the first quarter ended 30th June, 2019. rpbatlingmgmail com
(before tax and Extraoedinary items) 153.92 B15.04 155.71 on t""ft I""-"?tEﬁ'lf. a jr-""? 1L'3"“|fat'|"!-'1 .| | This information is also available on the website of the Company i.e. 01-41451023, 8310108335
—— Hhe sinck mvchanges Le. wanw beendiacar | | Www.biopacindia.com and on the website of the stock exchanges i.e. The Regisiration Number of the Liguidator | IBBIIPA-002/IP-NOO039/2016-17/10078
O TURREN, 1 PR BEOB I i i andweew nseindia.com www.bseindia.com. 9. [ Last Date for submission of Claims 231082018
(after Exiraordinary iems} 155,92 615.04 155.71 For Biopac India Corporation Limited Matica is heraby given that the Hon'ble Natianal Company Law Tribunal, Ahmedabad Banch,
et Frodit for the perod after [ax For, ATIA AUTO LIMITED Sd/- Ahmedabad has ordered the commencement of liquidation of the Baffin Engineering Projects
(after Extraordinary tems) 115.64 447.20 115.11 Place - Shapar [Veraval]  compuny Semeiiy 8| |Place : Silvassa Pankaj Doshi| | Limiedon 15 July, 2019 under section 33 of the Insalvency & Banknpicy Code, 2016,
: = Date : 35-07-2019 Complisnes Officer | [Date : 26th July, 2019 Managing Director The stakehalders of Baffm Enginearing Projects Limited are heraby called upon to submit a
Total Comprehensive income for the period 115,48 446 67 115.04 | . y ging proof o their ciaims, o or befors 23" August, 2019 to the liquilor 3t the address mentioned
Equity Share Capital (Face value of T 2) 146.74 146.74 146.29 againstitem 8
: z . financi d | it thel ] s i |
eseves (ochdng Revaaion e SATouT Aers D ANDHRA QANK Bl :Astirmnd Ton Rind, Opp. Rafiany st | 1 Moric el sttt ot s by e . M
35 shown in the Audited Balance Sheet 74470 1.744.70 1,482.10 1A Got. ofci Uedertabing) 1552 at Bardoli - 394602, Tel No.02622-225279 5:."'1@,:,n'nﬁ;fm;mmézﬂwm ,ﬂmi;'sna"'{,:& Ganlax.
of the previous year NOTICE UNDER SECTION 13(2) OF ACT 54 OF 2002 FOR ENFORCEMENT OF SECURITY INTEREST 2 : ? Lekhraj Baja]
AREE NS D0 SRR From : Mr Mihir Ranjan Das, Authcrized Cficer An r BARDOLI Branch Diate:02-07-2018 pHach: lew Bl s NoIBBIPALZIP-ANO32010.171007
itemns) (of T 2/- each)# T I 1 TGN B NENEE, - ol Dated: 26/07/2019 Email id: lekhrajbajaji@rediffmail.com
Basic : -
Diluted - Borrower Co-Applicant - Co-abligant
Mrs. MANJUDEVI PATEL Late Shri Jagdish P Patel Ramesh Kanaram Patel ; Y B % '
Eﬂrn"m_s PH':E_H":WE (after extracrdinary Haouse Mo, 308, B 5 Mo 19401 & represanted by legal representative 13119 Bhartinagar Society, 5 |I-A Ml\‘IC& I: -aiz‘il i [ l_i I_
ftems) (of T 2/ EHC"E?:W_ o 184/2, Block M, 195, Mansi 1. Mrs. Manjudevi Patel (Wie) Puna Tal. Surat City, Surat INVESTMENTS AND FINANCE LIMITED
i 1% Rasidency Eequmara. Tehsi 2. Mrs, Geeta Devi Patal | Mother) Fir - 195000 CIN (LE5910GEJ18S0PLC 03T
Dl L Parsmaﬂnim:irm - 384305 House No.308, R S No 19411 & 1942, Block No. 195, Mansi ﬁ ?m : Pnpl:liar H::;E'Ashtr oo Rﬁ' W-MDB'TEI : n:r?;z_asanﬁsr.us
# EPS is not annualized for the quarter ended June 30, 2019 and June 30, 2018 Rezadancy, Bagurmara, Tahsil Palsana, Disl-sural - 384305, et e T e S

Mote :

1. The above Unauditad Financial Rasults for the quarter endad June 30, 2019 have bean reviewed and recommendead by
the Audit Committee of Directors and subsequently approved by the Board of Directors atits maeting held on July 25,
2019, The aforesaid results have been subjected 1o ‘Limited Review' by the Statutory Auditors of the Company who
have issued unmadified repart thereon.

F:ZI:sidETe notica that you have availed fhe 1|:u|n:|l.u1n :rEdlt facilities I'GI'I'I1|‘|— Bank. Noilca is here by piven ':EJLEE o Reguisian.. 21 e
i ol L ' P = with Regulation 47 of SEBI (Listing Obligations and

Facility / Loan Limits During Qutstanding as Rate of Inberest Clﬁsrﬂ::ntlnn n‘f Disclosure Requirements) Regulations, 2015 that a
on L0720 | gy ohe e A outstanding amount Meeting of the Board of Directors of the Company will be

iy . P : hald on Monday, A st 5 2019, to inter alia consida

. The Financial Results have been pregared in accordance with the recognition and measurement principles laid down in HLPGN ? 28032015 ? ofsanction: | present: |  Principal Inferest: Unauditad Finl‘;nﬂ;ﬁu Results (both gt e

Indian Accounting Standard 34 - Interim Financial Reparting, prescribed under Section 133 of the Companies Act, 258330100001352 15,00,000 2 15,28, 704.50 g,75% 0.50% | 14.81,217.50 47 467 consolidated) For the first Guarter ended on 30th June, 2019,

gffll]g ;.;?;g L:'I|':1[||:1.:I]:ER:1F:I;FILS||£: §|| Eﬁ:;:liréiggmgﬁﬁinn?:mm Rules, 2015 (Ind AS), as amended from time to time, and Against Hypathecation Of Na Andior AgainstMorigage OF The Properties Detailed Under This intimation is also available on the website of the

Tll'l B f[]‘. Hh 1] i h . 7 a1 ety " All that pizce and parcal ofthe residential property balonging o Mrs. Manjudevi Patel Wio Late Shri Jagdishkumar Patel (cwnar of Company at www.stanrosefinvest.com and on the website
. The Board of Directors of the Company, atts meeting held on January 7, 2019, approved a Scheme of Amalgamation, he property), House na 308 [Plol No. A/308 As per Sanclionad Plan), Admaasuring 74.42 sq. Mirs., Stuatad at RS No. 19401 & 19402, of the Stock Exchange where the shares of the Company

for the merger of GRUH Finance Limited with Bandhan Bank Limited with effect from proposed Appointed Date of = . , are listed at www.bseindia.com,

i R . ot ; ; . 5 s bt Block Mo, 195, Mansi Residency, WH highway Mo, 6, Bagumra, Tehsd Palsana, Distt Surat and Bounded by; East : plot no 308,

January 1, 2019. In this regards, Competition Commission of India, Sharehalders, Secered and Unsecurad Craditors North : FiatNo. 313, West : Plot Mo, 307, South : Society Intemal Road e s

of the Company have approved proposed scheme of merger. No objection has been received from National Housing : ey ol gt 2 '” D el 1 rdnkitatedp s

Bank, BSE and NSE. The scheme remains subject to receipt of approval of National Company Law Tribunal. The A5 you have defaullad in rapayment of the Principal loan'lacilily and'or instalmantsintarast or both, andior tha accound has ramainad Ahmedabad Sahan A DEvs

proposed fransaction does not have any impact on the current financial statement of the Company as at and for the put of order for a period exceading BBl narms, your account has bean dassified as NPA on 27-06-2019 and all of you are jointy and Dated - July 25, 2013 Company Secratary

quarter ended June 30, 2019,

. The abova is an extract of the defailed Quartery Financial Resulis filed with the BSE Limited and National Stock
Exchange of India Limited under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements)
Regulations, 2045, The full Financial Results are available on weebseindia,com, wew.nsemda.com and on the
Company's wabsite www.gruh.com.

For GRUH Finance Limiled

severally kable o pay T 1528704.50 (¥ Fifteen Lakh Twenty Eight Thousand Seven Hundred and Four and Fifty Paise) as on
02-07-2019 wilth subseguentintareslas per the agreaments).
Yol are heraby called upon ba pay the sald cutslanding ameunl Wogathar with up-lo-date interast within 60 Gays from the date of receipt of
this matice, failing which, the Bank shall be constrained o take any one or more of the following measures against the properties
hypathecatedMorigaged to the Bank detailed abowve, to recowver the amount, withowt the infervention of the court, as provided under the
Sacuritization and Reconstuction of Financial Assets and Enforcament of Security inbarestAct (54 of 2002) .2,
Takea passassion aof the sacured assets of the borrawer incleding the right to frensier by the way of lesse, asssgnment or sale far CIN: I'_H_EI 9GJ1 HEE_FLEDII 1073 ) )
realizing the secured assels: Phone: 02717-297096 | e-mail: infoi@sgligis.com | website: www.sgligis.com

. Takagvear the managament of the securad assedis af tha bomawer including the nghl ba transfar by the way of lease, assignment ar MNotice of Board Meeting

., BTSSR At A el Ry . Pursuant to Regulation 29 read with Regulation 47 of SEBI (Listing
; .':'||.'I|'.;-l'.'lll1| dify parson I.hETEIEﬂﬂr referred ko as the II"IE.-"Ii-.'IQ'Er] la II"IE"IEIQ'E‘HIEI sacurad assel's the POSSEEEION af which has been taken Dh'lgﬂUDI'IE and Disclosure HEI:]IJirEI'I'IEI'ITE-:l HEQ ulations. 2015 the MEEUI’IQ

over by ihe secured credior, . v : f ;
Fequire ai any tme, by nofice in writing any pereon wha has acquired any of the secured assels from the Borrgwer and from whom f.ﬁ;ﬂi;dn%f Dﬁéﬁ??ﬁ,ﬁfgﬁ:ﬁ%’:L%:fﬁggagf f’hlsrg:;dp:';::riﬁ I;zld :Enﬁgrﬂ’g
any maney is due or may become due fo the Borrower, fo pay the Bank, 50 much of the money &35 sufficient fo pay the secured debi Corporate IFark Iskcon — Ambli Road. Ahmedabad — 380058 m'ler _aliato
Please take notice that after receipt of this notice, you shall not transfer by the way of sale, lease or atherwise any of the secured assets consider and t::r approve the Stand-i;lune and Consolidated (Un-audited)

raferred toin the notica, withput priorwritien consant of the Bank, ; : 5 .
The cherges, expensas incurred for ieking the aforesaid actions shall ke met ut of the sale procaeds and if the sale proceeds are found FII'IIEI'II:IE| HEE'UHE. for the first quarter ended June 30, 2019 along with
various other businesses.

inzufficient 1o salisfy the antire amauni due (o the Bank, for the balance amount appropriate legal ackion as pravided in the SARFAESI This Inf : donC ; bs| I d
A 54 af 2002 or any othar Act as dearnad nacassany will ba Laken agans! you. haldng all of you jaintly and sevarally liable 1o al costs Is Information is posted on Lompany's website at www.sgligis.com an

SCANPOINT GEOMATICSLIMITED

Regd. Office: 9, Mahakant Complex, Opp. V5. hospital, Ashram Road, A'bad-06
Corporate Office: 12, Abhishree Corporate Park, ISKCOMN-Ambli Road, A'bad-58

Mumbai Sudhin Choksey
July 25, 2018 Managing Direclor
DIN : D0D3G085

Regd. Off.: "GRUH" Metaji Marg, MNr. Mithakhali 5ix Roads, Ellisbridge, Ahmedabad 380 00&.
Ph. 079-26421671-75 | Fax = 079-26569215 | Toll Free No. : lﬂﬂﬂ"'.'i.'.iﬁ""ﬂﬂ
Waebsite: www.gruh.com | E-mail: investorcare@grub.com | CIN : LE522!

and consequances hareof. BSE website at www.bseindia.com. For Scanpoint Geomatics Limited
[t rnay be noted that under the provisions of the section 1308) of the Act, right of redemption i available ke you, by paying the dues of the P . Ahmedabad §'E|f-
Bank together with all costs, charges and expensas incumed by the Bank, at any ime, before the date of pubdication of notica, for public e MR , . Ramesh Sojitra
\\ aucfion arinviting quotations or fender from public or private treaty for transfar by way of lease, assignmend or sale of the secured assets, Date . 25-07-2019 Managing Director (DIN: 00016143}
\ This nodice is ssued withaut prejudica o the rights of the Bank availeble under any other lew adl
Mr Mihir Ranjan Das
‘] Te g < IN THE NATIONAL COMPANY LAW TRIBUNAL,
5 Chief Manager & Authorized Officer
W FypRiss MUMBAI BENCH
§) Cor C.P/(CAA)2179/MB/2019
i, Y AAVAS FINANCIERS LIMITED "
iy & [Farmary known a5 Au HOUSING FINANCE LIMITED) [CIN:LESS22RIZO11PLO03479T] C.A/(CAA)/1290/MB/2019
W iasnis Regd. & Corp. CI"Fh:E 201-202, 2nd Floor, South End Squam hansarowvar Industrial ﬁ.re\a Jalpur 302020 2
POSSESSION NOTICE I the matter of the Companies Act, 2013;
Whereas, The undersigned being the Authorised Olficer of AAMAS FINANCIERS LIMITED (Formerly known as "AL HOUSING FINANCE AND
LIMITED") under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of 3 PR e - Lo Bl A e
powers confermed upon me under saction 13(12] read with Rule 9 of the Sacurity Interest [Enforcernant] Rulas 2002, ssued 3 Dermand Mortice in the makter of Seclions 230 to 232 of the Companies Act, 2013,
calling upen the borrowers mentioned herein below to repay the amount mentioned in the respectve notice within 60 days from the date of AND
receipt af the said notice. The barrowers having faled to repay the amount, undersigrned has taken possesdion of the propertiog describad barein In the matter of Scharme of Amaloamation of (by absorotion) of
bl oy ir exe roiEe of povwers confarred on mse under S2cthon L3408 the said At resd with Rule 9ol the said rules on the dates mentioned 83 balow ATC Infrastruciure Se Pri IZEI'-';L' it I--I-l: !'I__- P !
Tha borrower and guarantar in particular and the public in general is beraby cautioned nat ta deal with the properties and amy dealings : TEEIICILNG SEMICEs ”"'_a "T_"-_ | [rang mr :‘:‘“F‘anﬂ .
with the property will be subject 1o the charge of the AAYAS FINANCIERS LIMITED [Formerly known as “AlL HOUSING FINANCE with ATC Tedecom Infrasiructure Private Limited [ Transferee Company']
LIMITED )} for an amount mantioned as below and further interest therzon, and their respactive Shareholders
Date & Amount Date & Type
Mame of the Borrower o ne ol Notice Description of Froparty ST Peinadan ATC Infrastructure Services Private Limited a company incorporated under the provisions
Anil Kumar Mishra, Poonam Devi 13-Now-18 | Block / Revenue Survey Ne.217/Paiki 1, 217/Paikd 2, Flat no. | Physica “f':':"'"F!E_"'E'-:' Act, 1956 having its registered office at 103 Camps I:nrr'er-l!. Opp F'r'ahlad
{8/ Mo LMBRDO1417-1E0057411 | Re.1101396.41 - | 403, 4th Floor, 5ai Sudha Residencacy, Village - Pratappura, | Possession MagarAUDA Garden, 100 FL, Anand Magar Road, Ahmedabad-380015, Gujaral, India
Dues A% On Sub-hst Halol, Dist-Fanchmahal, Gujarat, Admeasuring Takan on i ]
13-Mow-218 5855 Sg. mt|Super Built Area). or Admeaswering 19.52 5q. | 10.)ul-19 -First Petitioner Lompany
| hit. (Undivided Land Area Constructed Property) ATC Telecom Infrastructure Privale Limited a company incorporated under the
Flace : Jaipur Date: 26.07. 2019 hori r Agvas Financiers Lirmi provisions of Companies Act, 1958 having ils registered office at 404, 41k Floar, Skylna

beon, Andher Kuda Road, Andhend East, Mumbai-30008%, Mabarashira, Indka

.t d 2N SHUBHAM HOUSING DEVELOPMENT FINANCE CO. LTD. oo e S0y
re n S Corporate Office : 425, Udyog Vikar Phase IV, Gurgaon-122015 (Haryana) MOTIGE OF HEARING OF PETITION

Sh ubham Ph.: 0124-4212530/31/32, E-Mail : customercare@shubham.co Website : www.shubham.com Matice is heraby given that Join Patiions under Sactions 230 to 232 of the Companias Aci,
2013 presented by ATC Infrastructure Services Private Limited and ATC Telecom

DEHMII] ""TIBE Infrastructure Private Limited on 10th June, 2019 for ganchioning the Scheme of

; S . ; . : Amalgamation (by absorplion) of AT Infrastruciure Services Private Limited [ Trangfenor

s 7= 1912} 0% d sousitinatin & H“;ﬁ;":ﬂm"-m;mamﬂa :ﬁi?;-:.s] and Entorcoment o Securlty Iulsrest Act Company') with ATC Telecom Infrastructure Private Limited ( Transferes Company’) and

: ; il iy 2 . their respective Shareholders, was admifted by the Hon'ble Malional Company Law

It is to bring to your notice that your loan account has been declared as NPA by secured creditor Shubham Housing Tribunal, Bench af Mumbai an 188 July 2019, The said Petitians are fixed for hearing

| Davelopment Finance Company Limited having its registered office at D-305, Ground Floor, Sarvadaya Enclave, New Delhi befare the said Hon'ble Tribunal on Thursday Bth August, 2019 al 10.30 am. in the
10017 (hereinafier called "SHOFC) and you are liable to pay total outstanding against vour loan to SHOFC. You are also marming or soon thareaftar.

liable to pay future interest at the contractual rate on the aforesaid amount together with incidental expenses, cost, changes j e e 3

etc. Therefore, we hareby call upon you to discharge in full your liabilities to SHDFC within 60 days from the date of this ANY PEREOH S SEAARS. O FLPNHIC 3 TppIe i) . A Petition should send to the
P ioh SHOF I b an 1304} of ; Peliioner's Advocates al their address menlioned hereunder, a natice of his intention,

notice falling which SHOFC will be empowered to exercise the power under Section 13(4) of the ACT. The details o signed by him or his Advocale, with his full name and address, s a2 fo reach the

borrowers and secured assefs are as under: - Pefiioner's Advocate not later than two days before the date fixed for the hearng of the
5 Motice Petition. Where he sesks fo oppose the Petition, the grounds of opposition or & copy of the
No | Bosrowsris) Name Address Amount Secured Assel affidawit intended fo be used in opposition fo the Pefition, should be filed in Hon'ble
; : ; P ; . ; Mational Company Law Tribunal, Mumbai Bench ai MTHL Telecom Buikling, Opp, GD
1| Alpesh Patni, Ramanbhai Patni, Lnﬁah:u :f:"“f;;“m :’"Er Rs. L_L’n?mr;""‘l_!ﬂﬂgl':fﬁﬁﬁ;‘; e Somani School, Somani Marg, Cuff Parade, Mumbai-400 005, Maharashira, and a copy
Savitaben Patni Akmad yl] d Guj EIHW'IE p 10,18,514/- Eu.ﬂm,r!";] EI]EII'ED tharaof served on the Palifionar's Advocate, not [ess Than twa days before the date fixed
medabad ujara } for hearing. & copy of the Pabition will ba furnished by the Pelitionar's Advocates o any

2 | Dharmishthaben Sanjaybhai 52 Harikrupa Society B/ Patel Park As Flot MNo. A2 Hari Krupa piarson reguiring the same on payment of the prescribad charges _
Solanki, Sanjay Bhai Ramabhai |RTO Road Warsiya Vadodara| 5 gz 379, [Society Nr RTO, Warsiya, WS HEMANT 53'11":“ .
Solanki Gujrat 390006 Yadodara Gujarat 390018 At For T Pelliane

Place : Gurgaon duthorisaed Officer Place; Mumbai 1602, Nev Parmam, Behind Amar Cinema

t re n d S Date -'25 07.2019 Shubham Housing Development Finance Enmu-aiw Limited I::atve-'zﬁ.u?.zmg ' i M - dz-:uﬂf

HEPE[I HUHE FlHﬁHEE llHlTEﬂ
T . .

|
[ | Werice ws. 15 of The Securdisation and Reconstruction of Firancial Assets and Enforcemen of Secunty imeres! Azt 2L

T2 ol BOrmowes anaie 1 Db mieliorssd I0ars ino Repod Mome Finknos Lbd. Jamesger Branch. TFe iaars of Destow frsfilarsd Dorrowe (Colum Mo 3) fines b siured by Fe mongage of propetes
manticned in | Cokame No5)As ey have (aled o adhers io the terme & condfions of the iaen agresment and & fhe iaan become mmagulsr the loans eers cassified ao NP 2 per e BB pudslnes. Amounts dus by
tham o Ropoo Homse Finance L - tamnagar Branch ane meniored v | Column Mo 4] The amoun] with furfer milefes] § costs on e sacd amourd shall 350 be pavable & appicable and e s wil be dhared wls

afiect from ther respacive dales

| |
1] 2 3 | ;
e, | Branch | Borrowers & Gura-tors e Detarls of secured Axsety
| Mr. Mithun Dhirajlal Raichwra - PROPERTY Mo, 1:-
= . (Borrower All that piace and parcel of property siuated in the Distnic! of Jamnagar, On Ranjit Sagar Road, Near Sadhna
8 |Sh D“"rﬂ Raichura, Colony. Land bearing R .5.No. 1421 Padki, admeasuring acre 5-00 guntha Collector, Jamnagar have converted
& [MNo. 502, Galaxy Tower, End of Pate!| inlo non-agnculture land area known as “Mandanvan Socety” Thersafter, Development Permisson obtaned
s |Lolony, ST.No. 9, Opp. Radhey | from Jamnagar Municipal Corporation 1o construct mult-stoned residential cum commercial building over Piot
2 .":;-“5“3"-9 TL"_"I;'_"-"._ Mo. B Paiki Part - 2, a bulding plan was also approved by Jamnagar Municipal Cor poraton ThisraaMer, mul
..§ |Jamnagar - Jo1 U0B siomed building I.'1I-|=~" Upasna Apartment” constructed over Piot No B Pail "E.-r' < @5 per Development
| Eﬂ ;F'M_!‘,":' ‘F' Elaor. Linashas : f—‘u"'-lz-sw Ltdlnrh om Jamnagar Municipal Corporation. Flat No. 302, Buili-Us 1..- maasutng J7.05
2 4 -.-I.. E‘-IL. S, drd .._.I: I: -.r..'l-rl":-L 4 f16.31.380 Sa.Mirs.. Super Bult-Up Admeasuring 91,97 Sq.Mirs. an Third F ”. of "Unashing Apsriment” bull w on the
B g”" '”Egl NE:EH'.:IquﬂnTh & lard of Plat No H—‘rlur-‘.-ll' 2 of nof-aghiculture residental land of .5 No. 1421, mutated by C.5 No. 209 in
i-a- | ,éﬁ-ll:laqu,-,,ﬁn"-{:c-,ﬂ-,!]]-ﬁ, - 1“|1 :.“' Shesat Mo, 508, Ward Mo, 13, situated On Ranjil Sagar Road, Near Sadhna Colony, within the mits of
ER |t - Jarmnagar Municipal Corporation in the City of Jamnagar, which is bounded as under
g5 [lin Poshosben Ol | 133620 G 8 G By Conr S oo e 07 L8 st P o 201 On
UE ll'll. ":||- d'\-ll -|,| H;Ill:.h-\,ll;'l 'I."E.H..I 11 i o EHH by: Flol No. 8 Padso Par-2 On West h,’l" ol No. B Padk Par-1
<g | P.l.rllf'f{:-'rm-,- Road Mo, 3 S |PROPERTY Ne. 2:- i ) ~ )
$® | Jamnagar - 351 008 All that peece and pancal of .-r-;ncr y siuated in the Distncl of Jamnagar, on Ranit Sagar Road, Near Sadhna
58 |Mr Rasikisl Dalsukhlal Nainuji - Colomy, Land bearing B.5.MNo F‘m admeasuning acre 5-00 guntha Collecior. Jamnagar have converted
m¢ | Guarantor il noR-ajncultune land Ares nown &8~ MNandanvan Society” Thereafler Development Permisson obtamed
= |Sig Dalsukhlal Mamiji, Room Mo from -..I--l"ll--lg.l' Fu"lllll: ipal Corporaiion 1o congtruch mulb-siohed residential cum commercal buildng over Piol
g i.n:"l".‘- NE. Polios Chiowk Mo, B Paiki Part-2 a budding ||-.||' Wak alLh .g', proreid By Jasmnaoar Mureconal Lormorahon Tharaafier mult
i | Kihodegas Colony sioned bullding called “Upasna Apartmand” consirucied over Piol Mo. B Paik '-‘.ur' F, .ai por Dervlopmpni
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